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Title : Regarding possible impact of Model Code of Conduct on development works in Uttar Pradesh on account of forthcoming
elections to Lok Sabha.
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"With this announcement, following provisions of Model Code of Conduct for the guidance of political parties
and candidates have come into force with immediate effect in the district mentioned in the above-mentioned
constituencies, which are going to the polls. This may be brought to the notice of the Government, all
Ministers, Departments and all other officers of the Indian Government and the concerned officials. Ministers,
whether Central or State, shall not make any official visit to any district in which the said biennial elections are
being held."
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